
17.08.2018        J-1   PRONOUNCEMENT OF JUDGMENT  (APPLT.JURISDICTION)

17.08.2018
COURT NO.5    
(DIVISION BENCH-VI)
HON'BLE MS. JUSTICE HIMA KOHLI
HON'BLE MS. JUSTICE REKHA PALLI

AT 10.30 AM 

1. W.P (C)3612/2017 B.S.N.L & ORS. R.V.SINHA,A.S SINGH
   & CM 15859/2017 VS.RAM PRATAP & ANR. LALIT KUMAR JHA,KAVINDRA GILL 

COURT NO.45
HON'BLE MR. JUSTICE J.R. MIDHA

1. MAT.APP. 79/2010 MAHAVIR SINGH KAJAL CHANDRA, PRERNA CHOPRA
VS.ASHA             VIVEK KAPUR, I.V. RAGHAV,

RESPONDENT IN PERSON

COURT NO.15
HON'BLE MR. JUSTICE VALMIKI.J.MEHTA

AT 10.30 AM

1. RFA 314/1997 SMT. POONAM(NOW DECEASED)THROUGH LRS  K. SINGHAL
VS. SH. PRADEEP TYAGI

COURT NO.30  
HON'BLE MS. JUSTICE MUKTA GUPTA

1. BAIL APPLN. 1613/2018 YOGESH GUPTA RAMESH GUPTA,SANJEEV
VS. STATE OF NCT OF DELHI AGGARWAL, P.K. AGGARWAL

BHARAT SHARMA, EKANSH 
AGGARWAL, AKSHAT AGGARWAL
RAJNI GUPTA,

2. CRL.A. 835/2016 JITENDER SINGH ANURAG JAIN, VINIT
VS. STATE OF NCT OF DELHI MALHOTRA, AYUSH SHARMA

TARUN KHANNA, RAHUL DUBEY,
ASHOK K. GARG



17.08.2018        J-2   PRONOUNCEMENT OF JUDGMENT  (APPLT.JURISDICTION)

COURT NO. 22
HON'BLE MR. JUSTICE C.HARI SHANKAR

AT 10.30 AM 

1. W.P.(C) 8614/2003 DALBIR SINGH SOHI GEETANJALI MOHAN,
VS. PUNJAB & SIND BANK & ANR. JAGAT ARORA,RAJAT ARORA

HIGH COURT OF DELHI                            
16 AUG,2018                              REGISTRAR (LISTING)



17.08.2018                                FOR PRONOUNCEMENT OF JUDGMENT (ORIGINAL JURISDICTION

COURT NO. 45 (OS-A) 
NEW COURTS BLOCK (SECOND FLOOR) 
HON'BLE MR. JUSTICE J.R.MIDHA

6.  CS(COMM) 897/2018         GLOBAL CAR GROUP PTE. LIMITED ANIL SAPRA, AJAY KOHLI, BHUMIKA     
    I.A. 7047/2018            & ANR                        KAPOOR, POOJA VOHRA, JAIDEEP SINGH 
                              Vs. DROOM TECHNOLOGY PRIVATE SARTHAK KATYAL, AMIT SIBAL, NITIN 
                              LIMITED                      BHATIAM                             
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